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(A) 	 CAT/i/U 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./T.A./R.A.No ............ .•...•. 	 99 

AppIicant (s) 

Versus 

,Respondent (s) 

Sr. Ni I Date 

lw-1  

Order with Sigaature 

:iCarC. hri Pradipta Mohanty, 

1 ía 	 .- 	 '-' '' XnCCCOUUsa 	r aaa alic ant. He Cnallenges 

tha orc-a 	-nIaxurc-1, Lc.o.No.3/G2/h.I7 

dated 23.5.1996. Applicant Panchanan Mallik 

hs accu t:arafcrre6 frm Nalibar 	.0. 

o LkiJn :ncl o.. as 	fie order also 

states that the applicant will be relieved 

rtheciaely on office arrangement and that 

no leave will be granted to him before joining 

in new place of posting. The applicant has 	 IL 

ventilated all his grievances in a written 	: 

rercscntaui;n to HesponLent 1,o.31  the 

pireetor of Postal ervices, 0/0 C.P.M.G., 

nuoaneswar, 	stric t-Khurcia, through proper 

hannel, and recuested that his case be 

orisiaereci sympathetically either by way of 

'anceliation of the order of transfer or to 

odify the same or to post him at Kujang or 

aradeCip as P.A. or S.P.M. In this regard he 
) 
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Ssrjal 
No of Date of 
Order 	Order 

Order with Signature 

...................................... 	4 ..  

also mentions that he made a similar recue:sIb 

to Respondent 	.4, the Luperintericient of 	ast 

Jffjces, Cuttack outh ivision, Cuttack. I 
Till date he has not received any response to 

this representation. Keeping in view that itne 

representation was dated 29.5.1996, I allow 

three weeks' time from the date of receiot of 

copy of this order, to ResponC;entNo.3 to 6ispose 

of the representation (i-nncxure-4) and till 
the 

the representation is disposed of,operaticn of 

the transfer order nnexure-1 dated 23.5.19196 

is stayed so far as the applicant is concerined. 

s departmental remedies are yet to be eHausted 

and as per the aoove direction, the operat4on of 

the transfer order is stayed till the dispsal of 

the representation, the Original pplicati 
	

is 

disposed of. Copy of this order be given 
counsel in course of the day*  

the applicant' 

- LIA  
MEM;3E R ( 	NISTRATIVL )  

c.o 


